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DEPARTMENT OF COAL IN THE 
MINISTRY OF EN ERGY (SARI DALBIR 
SINGH) : (a) No , Sir. 

{b) Does not arise. 

Requests for cbangiog Import Policy 
Relating to Drugs 

8689. SHRI  TARIQ ANWAR : Will 
the Mio ;ster of CHEMICALS AND PERTI · 
LIZERS be pleased to state : 

{a) the numher of requests for changing 
the provision of Import Pol icy relating to 
drugc; receiv .. d by his Ministry during the 
J 983-8 ; 

(b) the names of the companies and the 
items of  manufacture in respect of which 
such reque ts were received. the landed price 
of these i tems an,1 the price at which indige­
nous producers are offering foe sale ; 

(c) whether it i• .. a fact that in  several 
cases, no deci,ion La been taken on such 
requests by bis M inistry so far ; 

{d)  if so the i tems in respect of which 
such reques t s  are pending and the reasons 
thereof ; and 

( ) wheth�r it is also a fact that capaci· 
t i  s are )yin uaut ; l i sed for certain i tems on 
this account as no action has been taken by 
bis Min i t ry ; if so. the detl i ls in tbis 
respect ? 

THE MJNIST- R OF CHEMICALS AND 
FERTILlZERS (SH R I  VASANT SATHE ) : 
(a) to (c). Applic�tions/ represemations sug­
gesting changes i n  the import pol icy of the 
drug are requir,.d to be nccompanied by 
the information to be furn ished in the pro­
forma pre cribed in the Import P0Jicy .  
Some applications/representations have not 
been accompanied by tb is  proforma. In a l l, 
tbirtysix applicat ion .. irepresentatioos seek­
ing changes in the import poH�y of c;erta io 
drugs were received during the year 1 983-84. 

All the applications/representations have 
been examined and suitable recommenda­
t ions suggested. The final decisions of the 

Government in Commerce Ministry arc 
reflected in the Import Policy for 1984-SS 
announced on 1 2th ApriJ, 1 984. 

Recommendations of Working Group on 
Pricing Control Policy and Procedure 

for Drugs Companies 

8690 . SHRI TARIQ ANWAR : Will the 
Minister of CHEMICALS AND FERTILI· 
ZERS be pleased to state : 

(a)  the details of the therapeutic groups 
recommended for price control by the Work­
ing Group on pricing policy and procedure 
and detai ls of grounds for it ; 

(b) the other salient recommendations of 
this  Working Group ; 

(c ) whether the Working Group verified 
any of the facts before making its recom­
mendations ; if so, the details of the verifica­
tion so made ; 

(d) the names of the units which were 
visited by the Workiog Group for the pur­
pose of verification ; and 

(e) whether i t  i s  a fact that the Workioa 
Group recommended decontro1 of medici oes 
of daily use such as analgesics cough syrups, 
vitamin pr paratioos and pain killers etc. 
i f  so. the basis and justificat ion given by the 
Working Group for such recommendations ? 

THE MINISTER • OF CHEMICALS 
AND FE.RTIL1ZERS {SHRI VASANT 
SA THE) : (a) to (e). The recommendations 
of the Working Group on Pricing, Policy 
and Procedures after their considerat ion by 
the Steering G roup would be considered by 
the Nat iocal Drugs and :eharroaceutical 
Development Counci l .  After consideration 
by the National Drugs and Pharmaceutical 
Development Council , they would be consi­
dered by the Consultative Committee 
attached to the Ministry and only thereafter 
decisions would be taken by the Government 
after the recomm:ndatioos are processed in 
the Min istry. The recommendations are 
only at the formative stage and no final 
decisions have·beca ta�en so faf. 




